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(d) After each immunization session, due list of beneficiaries is prepared to track
and trace individuals who have missed their regular vaccine including individual, who

have missed vaccination due to COVID-19 pandemic.
New hospitals to face COVID situation

1079, SHRI B. LINGAIAH YADAV: Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) the details of COVID-19 cases reported, people died and recovered, State-

wise;
(b) the steps being taken to help COVID patients in hospitals; and

(c) the steps being taken to open more hospitals in the States and provision
of additional beds along with posting of doctors and other required staff to face COVID

situation?

THE MINISTER OF STATE IN THE MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRI ASHWINI KUMAR CHOUBEY): () State/UT-wise details of COVID-
19 cases, deaths and number of recovered patients are given in the Statement {See

below).

(b) and (c) For appropriate management of COVID-19 cases, Government of India
has advised State governments to setup a three-tier arrangement of health facilities
exclusively for COVID. These are (i) COVID Care Center with isolation beds for mild
or pre-symptomatic cases; (ii) Dedicated COVID Health Centre (DCHC) with oxygen
supported isolation beds for moderate cases and (iii) Dedicated COVID Hospital (DCH)
with [CU beds for severe cases. Tertiary care hospitals under ESIC, Defence, Railways,
paramilitary forces. Steel Ministry etc. have been leveraged for case management. In
addition, Defence Research and Development Organization (DRDO) has set up large
field hospitals with capacities ranging from 1000 to 10,000 isolation beds.

The patients admitted to government hospitals are provided free treatment in
government hospitals. Further, those admitted are also monitored for their oxygen
saturation and other vital parameters. Patients showing signs of deterioration are
moved to the next higher level through an established referral system involving 104/

108 national ambulance service.
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Ministry of Health and Family Welfare has written to all States/UTs to constitute
expert committees for inspection, supervision and guidance of Government hospitals
and other hospitals dedicated to Covid-19.

State/UTs have also been advised to ensure issue directions for permitting one
willing attendant of the patient in the hospital premise and also make provisions for
creating helpdesks in COVID hospitals from where wellbeing of patients admitted in the

hospitals can be enquired.

Ministry of Health and Family Welfare (MoHFW), Government of India has
followed a graded approach and 1s advising states for expanding COVID-19 dedicated
hospital infrastructure. The states are advised to plan for the requisite number of
isolations, oxygen supported and ICU beds, based on the prevalent and expected case

growth rate.

Statement

State/UT wise details of COVID-19 cases, deaths and number of recovered
patients (as on 19th September, 2020)

31, State/UT Active Total  Cumulative Total
No. cases cases Cured/ Deaths
Discharged
Cases

1 2 3 4 5 6

1. Andaman and Nicobar Islands 165 3631 3414 52
2 Andhra Pradesh 84423 609558 519891 5244
3 Arunachal Pradesh 1886 7005 5106 13
4 Assam 28631 152858 123687 540
5 Bihar 12600 165218 151750 859
6 Chandigarh 2978 9506 6415 113
7 Chhattisgarh 36580 81617 44392 645
8 Dadra and 218 2859 2639 2

Nagar Haveli and
Daman and Diu

9 Delhi 32250 238828 201671 4907
10, Goa 5730 27379 21314 335
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1 2 3 4 5 ]
1. Gujarat 16076 120336 100974 3286
12, Haryana 21291 106261 83878 1002
13.  Himachal Pradesh 4430 11622 7081 111
14, Jammu and Kashmir 20770 61041 39305 96
15.  Tharkhand 13924 68578 54052 602
6. Karnataka 101148 502082 394026 7808
17.  Kerala 35795 126381 90085 501
18, Ladakh (UT) 987 3635 2600 48
19, Lakshadweep 0 0 0 0
20, Madhya Pradesh 21605 100458 76952 1901
21.  Maharashtra 301273 116749 834432 31791
22, Manipur 1926 8607 6629 52
23.  Meghalaya 1976 4445 2437 2
24, Mizoram 575 1548 973 0
25, Nagaland 1213 5357 4129 15
26, Odisha 33092 171341 137567 682
27, Puducherry 4736 21913 16715 452
28.  Punjab 21662 92833 68463 2708
29, Rajasthan 177117 111290 92265 1308
30.  Sikkim 422 2303 1857 4
31.  Tamil Nadu 46506 530908 475717 8685
32 Telangana 30636 169169 137508 1025
33 Tripura 7107 21484 14142 235
34 Uttar Pradesh 67825 342788 270004 4860
35.  Uttarakhand 11293 38007 26250 464
36.  West Bengal 24500 218772 190021 4242
Torar 1013964 5308014 4208431 85619




